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SHRl BUUPATNAIK Mr. Dcpuiy 
Speaker, Sir, wb-'rcns I am h*'ar- 
irncd by thr hon. Minister’s con- 
ccrn for ihc backward States, low- 
incomc group* cic , m.iy I know 
from the Govemmcni wh< th(.-r they 
rccollcct the promises given by the 
Ontru)  Covcrniiv nt and  Siute 
GovrrnmcntH togcdicr to rrconsii'uct 

low-inconir gion|'> horsLS in 
or homes in the rural .irc.ts lik'- 
the consiiuiencics of J.jg.iinsiugpur, 

and so on  which  wrrr 
fliHidtd during Iasi y«.ar In Orissa
I§ the fiov'crruntni of Ind a aware 
ihai after those promises arc made 
like scrveral promises mad<- by thr 
Government, noi one of th-: huts 
have been rebuilt in th spjce of
one year? If »o, \Ahai ar< ilir reus-
onu?

SIIRI l» V'l’.NK.VrASUllHAIAH :
1 liavc already explained to tlic h(»n.
, Hoijsr that tlirsr ar»* thesr.iirni''s that 
arc to l̂escnt by theOriisa (ifiverti- 
nieni. If.iny sin h |)i(»mi':e has been 
nvulc-w the lii»n. Member has pointed 
out, I will ccrtainly j>.tsstin the 
mctitihat hiis been niadrr, [ .im siirr 
llic  Orissa Cjovcrnninit w'ill take 
rare of such rtt licmrs and prov’ide 
rrhal)ililafion facility to all these 
{jToplc ŵho are en'crlcfl b\ fl(K>d’t
and I am stirr thr Orissa (Jovrm- 
ment is cajiablr cf taking action.

SHRI BIJU PA IWA IK :  T he
Orissa Governn'ciii  pn n\ised a 
loan of Rs. 40 crorrs.  How niucli 
have you  ‘̂nd how  many
homes have been r<*nstrin trti ?

SHRT P. VENKAr.\SUBli\TAH :
I have said that thr Gijvernmen 
would have to sent schenir for af)f)- 
rtjval of loan assistanre b\- HUIX̂ O. 
There is no quesijon of.

SHRI BIJL PA'l’NAlK  I.oan 
for reconî truer ion of houses. Thr 
hon. Minister h.ts not pointed out 
anything in this  reirard. Please 
ask him to explain.

SHRI P. VENKATASUBBATAH:
I will tell you. (Inftrrufi/w'is).

f̂R. DEPUTV'-SPEAKER : Rv
40 cT>orrs W'cn* rrcf*mmf mlH bv th'* 
C>»vemment.

 ̂inUrrup/wnj).

SHRT P. VENKATASUBBATAH
Plea'r liave pjitienee.  Tlierr was 
rnt̂o talk.  T have not l>rm able 
t(» bear and Deputy  Sf>êkcT wa'? 
trying to. . (Inlrmipiions)

Orissa :

Numlnrr of schcmes  40

N»iml)cr of .«;hemes

completed 9

Numl>er of  rJiics

covered  .  . 9

Prr'ject cobL  • « Ri. 24.14

cmres.

Loaivs sanctioned 18

Amount released .  Rs. 7.74

Repayment received  Rs. 2. 11

Buildings sanctionctl 

residential and non-

residential ,  •  *950

Plots given  .  .  792

These are the schemes that have 
been forwarded by the Government 
cf Orissa. Detailed  account of 
action taken by HUDCO ha.s been 
given (Interruptions).

SHRI BIJU PATNAIK : I have 
asked him specifically [Interruptions) 
flood affected areas. That he has 
not said. {Interruptions).

\fR. DEPLn:T SPEAKER : No. 

No. R 4*5

^Wheat Quota to Karnataka

♦4f5. SHRT K. L.\KKAPPA : 
Will the Minister of AGRICUL
TURE be pleased to slate:

(a)  whether the food situation in 
Karnataka State is alarming;
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(b) hctlirr there i need to in
crease the present monthly iiota o 
\ heat to Karnataa State or pblic 
dintribticn and nler lor niilh 
and

(c) i so, action prop<ised by hi 
Ministrv in the matter

THi MIXÎ T̂ER or  A RI
C LT RE AXD R RAL RECON
STR CTION AND IRRI ATION 
AND CIVIL S PPLIES (RAO BIR- 
ENT)R.\ SIN HS (a) No, Sir.

(h)  and (r Keepin in vie the 
oN-erall availaliiliis o heat ith 
tiie pblic aencies and the relative 
needs o the States reasonable an
tities are leinc allotted to Kaniataa. 
An additional  iiMotment o 3000 
tonnes o heat or the roller lor 
mills has leen made in Septemler, 
91 or increasin the availability 
n heat prodcts drin th ens
in estival sea<m,

SHRI K. LAKKAPPA  The 
ans-er to niy irst part o the e<j- 
 tion is No, there is no alarmin 
o<Kl sitation in Karnataa. That 
is not based on acts. The o\rrn- 
ment o Karnataa had represent
ed many times sayin that the ood 
sitation in Karnataa is not happy. 
e are acin dro ht sitation. 
No e arc receivin rice. T old 
lie to no rom the hon. Minister 
hether representation has been 
made by the Karnataa overn
ment reardin -the ood sitation 
and aso a report hat are the 
i res o re irement and a 0 re
port sbmitted by the State o
vernment or this year re irement 
o ood incldin  heat and other 
prodcts 

RAO B̂IRENDRA SIN H  
Til ere is eno h stoc o ood rains 
 in Karnataa. e are meetin al- 
 ̂ most the entire demand o Kar
nataa overnment or spplv o 
\vheat rom month to month. Bt 
in the recent months, the demand o 
Karnataa )vemment or heat 
has increased. e have Ixren allo

catin more heat to Kaniataa 
than hat t have been alocatin 
in the previos months. Bt, pro
bably, de to price dicicntiae 
their demand is risin. e liave al
located  3000 tonnes more or the 
estival season. There is an allo
cation i 22,000 tonnes Kr nvintli. 
In the past, Karnataa Cn̂v< rn- 
ment has not b<ren litin even ie 
antities allotted to it. Thereore, 

it cannot he said that there is any 
serirnis sitation in Karnataa aris
in ot o Centn not allocatin 
eno h oml rains.

SHRI K. T.AKKAPPA  I am 
not accsin tlie hon.  Minister. 
Became o pacity o h(at, most 
o the roller lormills are not rnn
in. Becase o that the ootl Minis
ter o Karnataa has lieen shttl
in rom Banalore to I lhi and 
rom Delhi to Banalore (r ettin 
the ll re irement o heat. The 
h< n. Minister stated that even the 
ota allotted to Karnataa has 

not been lited. It is the responsi
bility o the Central overnment to 
provide rail ay aons also. Or 
Rail ay Minister is also sittin here. 
The ll re irement o heat de
manded by Karnataa has not lecn 
spplied by the Centre and time and 
aain,  the overnment o Kar
nataa is asin the Central to pro
vide more heat. There shold net 
be any discrimination hatsoever 
aainst Karnataa in meetin ll 
re irement o heat as estival 
season is comin.

In vie o that, ill the hon. 
Minister concede more ota o 
heat bein iven to Karnataa in 
order to meet the alarmin Ibod sita
tion in Karnataa 

RAO BIRENDRA SIN H  It 
is not tre that there is any discri
mination bein exercised aainst 
Karnataa in the matter o allot
ment o heat. As reards roller 
lor mills, the total capa<ity o
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mills in Karnataa is   tonnes
pcr month hcrciis c arc allocat
in them 2a,mjo iicsrvcry month. 
In tic mt, tlic) cXr not able to 
se even 2,ooo mcs allticd to 
thiexji. hile ticre at no jcstric- 
tion on  o licat, v̂cn ilicn in 
t)ic past ir conMnption has bcn
22,(KK tiinesiii March, 14̂ o ton
nes in Ajjril, 20,00 jniics i May, 
and 2i,(< lonncs in ly hcrcaj 
c arc alhxiiitî 22,x toncs lo 
Karnataa or roller  lor mills 
every month. This month, c have 
increased it by 3000 tomea lor the 
entival scasrn. Ihat maes it 2),ooo 
tjnncs lor thr n nli o September. 
Thai in thr tola millins capacity o 
all the mills in Karnataa.

SHKI K. LAKK\ MA  On 
a jxjinl o clariiration. Ihc hon. 
Minister stcd that even the alloli- 
ed otii has not been lited. I ant 
to no hetlier it is de to pacitv 
o aon spply by th i<jiil aysor 
or any other reason. Ihe Kar- 
nataLi  overnment  is main 
eort lo lit all the lotted ota o 
hciit hich is lyi < tliere .

RAO HIRENDRA SIN(iH  I 
have  already iven tl  i res. 
There is eno h ood sttc in Kar
nataa. There is   tonne,s o
ric< in Cenlnii and State stacs id 
2,oot tonnes o heat in Karna
taa at present. c have made 
arrari){ements to move 2,oo(i ton
nes o h at to Karnatalci or the 
month o Scj)temlKT. It is alrejidy 
on the rails. So, there is no es
tion o shortae o (K)drains in 
Kiirnaiâ n.

As reards allocation, I have 
iven the i res. The main es
tion o tlie Hon. Member is in res
pect o allocation or  lor mills 
and I ha stated that e have al
located the entire amoimt or hich 
the capacity o the mills has been 
nstallcd.

MR. DEP T SPEAKER  
Shri Kajai di Ahmed. es
tions ith reard to Karnataa only 
ill be allov̂ .̂

I

SHRI  K.\MAL DDI\  ,VH- 
MED   Sir, the practice in the
Home is that estion tho h con- 
tncd to one State, also covers other 
States,

MR. DEP T SPEAKER  No. 
It is a .speciic estion only it h 
reard to Karnataii,

InleTrpotis)

SHRI   KAMAL DDÎ
AHMED My estion is abot
allotment or th- Mor mills in 
Andhra Îadesh.

MR. DEP T SPEAKER  No 
1 am not alloin that,  I allo 
estions only ith reard to Kar

nataa.

rr̂

MR.  DEP 1V  SPEAKER  
No.  Only estions relatin  to 
Karnataa may be ased.

SHRI B.V. DE.SAl  I ill as^
the estion pertainin  only to
Karnataa, itst no n \ riend Mr. 
La appa ased the Hon. Minis
ter hethrr it is de to the non- 
avaiibiity o aons  ihat the
Karnataa  overnment  has lt
lilted the stoc. he v< n act that 
the Hon. Minister is tr\n to evade 
the estion shos that the reâo 
attribted is correct.

In vie o the act tĥit Karna
taa is not havin as mch stoc as 
the Hon, Minister s claimir. may 
be some one month lac there miht 
have been that mch stoc and in 
vie o the lact that or overn 
ment o India is importin more 
heat, ill the Hon. Minister be
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pleased to ŝte v̂ îetKcr he i ill
in to allot some more stoc to K.ar- 
nataa so or as heat is concerncd

R.\0 BIRE.VDRA SIN H  I 
Ixave already slated  that the ll 
re irement o the mills accordin 
to their capaciiy has bcrii allotted. 
Ill th- past, there mil have been 
some slo moHmei o stocs o 
accont o accidents on tlie Rail- 
v̂a)s. May be de to that reason, 
tlic monthly alljimcnt miht not 
liave rcachtd the Slate. Bt as I 
have said tjere is enon̂Ii ood stoc 
in K.arnataa  itsell.  Thereore
tlirre shold be n diiclt\.

holesale  and Retail Prices 
o ro ndnit Oil

r

41. SHRI R.P. AEK AD 
ill the Minister o CIXIE S P- 
l̂ LIES be pleased to state 

(a) hether it is a act that hole- 
siile aiid retail  )rices o iond 
not oil iave recently one p to all 
tim< hih

(b) \̂ithê tl-̂ hie in priccs 
it rondat oil is attribtable to

. export o  sieable  antity o 
rondnts rom India

(c) i so, reasons or export vis- 
 ̂a-vi.s reat need to reser\e it or
dom ŝiic  nKret or  prodction 
 ̂o oil and

(d)   i not, actors  responsible 
or this steaĉy iie

THE MINISTER OR A RI
C LT RE AND R RAL RE
CONSTR CTION AND IRRI
ATION AND CIVIL S PP
LIES RAO BIRENT)RA SIN H) 
a) There had been a certain rise in 

 ̂the prices o rondnt oil in̂ re
cent months. Hoevcr, there has 
been decline in the prices o rond
nt oil in ĉrtain important marets 
o the contrv in the last e ees

(b)   No, Sir.  The antity o 
rondnt bein exported does not 
exceed even 2  o the total roiid- 
nt prodction

(c) Does not arise.

(dj The rise in prices iis mainh 
attribtable to a all in the prodc
tion o Toiidnt drin the last 
Kliari ĈrOp, the prodction per
ormance o oilseeds in c-neral be 
in not  commensrate  ith the 
roth in demand and the specla
tive  natre ol  trade resltin 
in contra-seasonal bllish trend in 
the )rices o ediile oil ̂incldin 
rondnt oil in the contry.

SHRI R.P. AEKVV.VD  In
vie ( tiie an thal there îs a 
shortall i )il prodction in tlie 
contry, liv as the (x)ori not 
stopped totally Secondly, tho h 
this is a State nitter, has the C(nt- 
ral overnment iv(n an\ dirertive 
to th( Slate overnn n̂ts to ive 
any extra incentives to the nrtners, 
so tliat there is no shortall at̂ain in 
the next season 

RAO BTRENDRA STN(ai  
e ha\C sanctioned  t o special 
projects , one or rondnt and the 
otlier or soyabean rondimt in 
jarat and soyabean in Madhya 
Pradesh. or brinin larrer areas 
nder roimdnt clti\M.tion, lider 
iniated conditions. Rs. 3 croros 
have been sanctioned as syxxial sb
sidies and incentives to the armers 
similarly, in the case o soyabeati 
also. e have many other Cent
rally sponsored schemes to increase 
prodction o oilseeds in the contry. 
Se\̂ral States have been selected 
or the prpose.

SHRI R.P. AEK AD  Has 
the rnernment any inormation on 
any illeal tradm in oil ith any 
o or neihborin contries and 
i so, hat is the percentae




